The National Blood Transfusion Bill, 2025-Introduced

SHRI PARSHOTTAMBHAI RUPALA (RAJKOT): Sir, I beg to move for leave to
introduce a Bill to regulate, collection testing, processing, storage, distribution,
issuance, transfusion of human blood, blood components, ensuring health
protection and prevention of transfusion, transmissible diseases and establishing
national standards for safe blood collection, transfusion and management, and
imposing penalties for non-compliancce and for matters connected therewith or
incidental thereto.
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SHRI PARSHOTTAMBHAI RUPALA: Sir, I introduce the Bill.



